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Opening of Krishi Vigyan Kendras in States

4354, SHRI K. MALLANNA: Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether it is a fact that Union
Government have opened Krishi Vigyan
Kendras in different States;

(b) if so, the number of such Krishi
Vigyan Kendras that have been opened so
far, State-wise;

(c) whether Government are satisfied
with their performances;

(d) whether Government propose to
open more vocational training Centres in
agriculture for farmers in the country; and

(e) if so, the number of such Krishi
Vigyan Kendras proposed to be opened in
different States before thc end of the current
financial year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Yes, Sir.

(b) Sixty-two Krishi Vigyan Kendras
have been opened so far. The State-
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wise number of Krishi Vigyan Kendras so
far opened are as follows :—

. Andhra Pradesh

. Arunachal Pradesh
Assam

Bihar

Goa

. Gujarat

Haryana

Himachal Pradesh
. Jammu & Kashmir
Karnataka
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. Kerala

. Madhya Pradesh
Maharashtra
. Manipur

. Meghalaya

. Mizoram

. Nagaland

. Orissa

. Pondicherry
. Punjab

. Rajasthan

. Sikkim

. Tamil Nadu
. Tripura

. Uttar Pradesh
. West Bengal
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(c) Yes, Sir.
(d) Yes, Sir.

(e) Twenty-eight new Krishi Vigyan
Kendras are proposed to bo established in
the different States during the remaining
period of the Sixth Five-Year Plan (1980-85).
Duing the current financial year, 15 Krishi
Viyan Kendras are expected to be estab-
lished The locations of the Krishi Vigyan
Kendras are decided by the Visiting Teams
already constituted for different States.
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Harmful Effects of Posterior Pituitayy Extract
Injection on Cows and Buffaloes

4355. SHRI K. MALLANNA : Will the
Minister of AGRICULTURE be pleased to
state :

(a) whether any harmful effects have
been noticed in the injection called the
‘Posterior Pituitary Extract’ t .ng adminis-
tered indiscriminately to cows and buffaloes
for extracting more milk;

(b) whether this method of extracting
more milk from the animals violates the
provisions of the Prevention of Cruelty to
Animals Act, 1960 as amended in 1982;

(c) whether such milk is harmful for
human consumption especially for persons
suffering from heart ailments and also for
pregnant women; and

(d) if so, the action Government propose
to like to stop this cruelty to animals?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (&) No such
complaint has come to the notice of the
Government.

(b) Yes, Sir,

(¢) No, Sir.

(d) Appropriate action will be taken
under the relevant Provisions of the Preven-
tion of Cruelty to Animals Act, 1960 as
amended in 1982, whenever such cases are
reported to the concerned authorities.

Storage in Mettur Reservoir
4356. SHRI RAM VILAS PASWAN :
SHRI SATISH AGARWAL :

Will the Minister of IRRIGATION be
pleased to state :

(a) whether Government have seen the
press reports appearing in the Hindustan





